tI TEM NO 19 COURT NO. 1 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gwvil)...... / 2005

(CC 11477/ 2005)

(From the judgenent and order dated 20/05/2004 in DBCSA No. 387/2004 of the H GH COURT OF

RAJASTHAN AT JCODHPUR)

STATE OF RAJASTHAN AND ANR Petitioner(s)

VERSUS

PURNA SHANKER MENARI YA Respondent ( s)

(Wth appln(s) for c/delay in filing SLP, <c/delay in refiling SLP and office report )

Date: 16/12/2005 This Petition was called on for hearing today.

CORAM :
HON BLE  THE CHI EF JUSTI CE
HON BLE MR JUSTI CE C K. THAKKER
HON BLE MR JUSTI CE DALVEER BHANDARI
For Petitioner(s) M. Aruneshwar Cupta, Addl . Adv. Genl

M. Naveen Kumar Singh, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER



| ssue notice on t he appl i cations for condonat i on of
del ay as wel | as on t he

speci al | eave petition.

Tag with S.L.P.(C) No.23661 of 2003.

(N.  Annapur na) (Radha R Bhati a)

Court Master Court M
ster



